121 Witten Anwwcry
FARAKRKA BARRAGE
60, SHRI MULKA GOVINDA
REDDY:
SHR1 BANKA BIHARY DAS
SHR1 GANISHI LAL
CHAUDHARY
Wil the Mimister ol IRRIGATION

AND POWI R be pledred to state

I
(@) whothor st a bt that o s have

developcd 1 some ! a orets to the

Farakkha Baiage projpet

(b) 1 <o, what steps have been taken
to repaw the vame ?

THE DEPUTY

amd

MINISTCR IN THE
MINISTRY  OF IRRIGATION AND
POWER (PROF. SIDDHI SHWAR
PRASAD) (1) Some hawr aacks due to
shrinkage and temperature variations were
noticed 1 a few piers  of the Farakka
Barrage.

(b) The cracks arc not ol ~irnthicance
and do not affect the strength !
Some minor changes m the +'
plers ate also bemng made to
cracks appe 1t

[
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1O Janesiss Naw D

61, SHRI  MUIKA GOVINDA
RIDDY:
SHR1 BANKA

BICHARY DAS-

Wil the  Minister  of HFALTH,
FAMILY PLANNING AND WORKS,
HOUSING AND URBAN DEVLLOP-

MENT be pleased to state:

(a) whether 1t is a fact that house No.
10 on Janpath, New Delhi, the Official
residence of former Pume  Miniver ot
India has been lying vacant since his death:
and

{(b)

THE MINISTER OF HFALTH AND
FAMILY PLANNING AND WORKS,
HOUSING AND URBAN DFVFILOP-
MENT (SHR! K. K SHAH). (a) No,
Sir; not for the entire period. The lasl
Government allottec vacated the bungalow
on 17th December, 1968,

(h) The cost of furtrshing and man-
taining  the bungalow dissuades allottees
from accepting the same  Thoe sue von
of putting it to appropnate vse v undel
consideraton.

if so, what are the reasons thurefor 2

[RAJYA SABHA]
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1o Ouespions

Pi~Nar Rivas 1or Minas Ry BUNGALOWS

62  SHRI M. P. BHARGAVA: Wwill
the Munsster of HEALTH AND FAMILY
PLANNING AND WORKS, HOUSING
AND URBAN DEVILOPMENT be pleascd
L0 stare

(a) how many of torma Ministers and
Members of Pathiament e
tor their houses which thoy ware oceupyn g
as M.Ps o1 as Ministers

(5) what 15 the highest amount of rent
due from amy mdnidual amongst them;

Pone i~

()
authorsed occupation,

what 15 the longest duration of un-
and

(J) whether eviction proceedings have
been started against any of them ?

THE MINISTER OF HFALTH AND
FAMILY PLANNING AND WORKS,
HOUSING AND URBAN DEVELOP-
MINT (SHRI K. K SHAH): (@) Six
fomer Manhas of Parlement  including
one o -ANpeter we being assessed penal
1ents

by Re 793786 P fiom Shn A M
Targ, ex-M.P.  Rajya Sabha

(¢) Stnce  Ist May, 1967,

(d) Yes, Sirmn all cases excepting ore
which the allotment has been cancelled with
effect from 6th February, 1969,

STRIKT BY STArt Or WnLinogDON HOSPITAL

63. SHRI B. D. KHOBARAGADE:
SHRI D. THENGARI:
SHR1 GODEY MURAHARI,

Will the Minnster of HCALTH, FAMILY
PLANNING AND WORKS, HOUSING
URBAN DEVIFLOPMENT be pleased 10
sate

(a) whether 1t s a fact that the employees
of Wilhngdon Hosprtal, New Delhi had gone
on strike 1 July-August, 1968 1n connection
with thoir demands:

{(b) 1f so. whit are the deminds made by
the Willme ton Hospital Workers” Union;
and

(¢) what action has been taken by the
Cinvernment 1 respect of then demands ?

THL MINISTER OF STATE IN THE
MINISTRY OF HEALTH, FAMILY



